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(10) S.R.O. No. 2638 dated the 1ist
December, 1956, making certain
further amendment to the Cotton
Textiles (Control) Order, 1948,

(11) SR.O. No. 3017, dated the 15th
December, 1958, making certain
further amendment to the Cotton
Textiles (Control) Order, 1948.

(12) SR.O. No. 1233, dated the 20th
Aprll, 1987, making certain  further
amendirent to the Cotton Textiles
{Control) Order, 1948.

(13) SR.O. No. 2807, dated the 14th
September, 1957, making certain
further amendment to the Cotton
Textiles (Control) Order, 1948

(14) SRO No. 47, dated the 4th
January, 1958, making certan further
amendments in the Mnistry of Com-
merce and Industry Notification
No. S.R.0. 1150, dated the 30th May,
1855 {Placed ir Lidbrary See No
LT-506/58].

AMENDMENTS 70 EMPLOYELS'
ProviIDENT FUnNDs ScHEME

The Minister of Labour and Employ-
ment and Planning (Shri Nanda): 1
beg to lay on the Table, under sub-
section (2) of Section 7 of the Em-
ployees Provident Funds Act, 1952, a
copy of Notification No. SRO. 331,
dated the 25th January, 1968, making
certain further amendments to
the Employees’ Provident Funds
Scheme, 1952 ([Placed n Library
See No LT-507|58)

AMENTMENTS TO INDUSTRIAL Disrures
(CextaaL) Runss

Shri Nanda: I beg to lay on the
Table, vnder sub-section (4) of Sec-
tion 32 of the Industrial Disputes Act,
1947, a copy of Notification No. S.R.O.
14], dated the 11th Jawnuary, 1058,
making certain  further amendments
to the Industrial Disputes (Central)
Rules, 1957. [Placed in Library. Ses
No. LT-508/58].
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AMEnpamzxts 10 Tea Rurss

The Ministor of Commetce (Shrl
Kanungo): I beg to lay on the Table,
under sub-section (3) of Section 40
of the Tea Act, 1953, a copy of Noti-
fication No. SR.O. 158, dated the 1ith
Januarv, 1988, making certain further
amendments to the Tea Rules, 1984,
[Placed in  Library. See No.
LT-509/88].

Amnooumenr 1o Corres Rures

Shrl Kanungo: I beg to lay on the
Table, under sub-section (3) of Bec-
tion 43 of the Coffee Act, 1943, a copy
of Notification No. S.R.O. 200, dated
the 18th January, 1958, making
certain smendments to the Coffee
Rules, 1955. [Placed in Library. See
No LT-510/58}.

STATEMENT CORRECTING REPLY GIVEN TO
UNSTARRED QUESTION

Shri Kanungo: I beg to lay on the
Table a copy of the statement correct-
ing the reply given on the 19th
November, 1957, to Unstarred Ques-
tion No. 397 re cottage industries.

Statement

In reply given to part (a) of the
unstarred question No 887 answered
m the Lok Sabha on 19th November,
1957, instead of the¢ existing amount
given against Khadi (including Ambar
Khadi) and Village Industries for
1958 57, 1967-58 and the ‘“Total”, the
followitig may pleasc be substituted:

(Rs. in lokhs)
Nume ;f Industry 19;657 ) l;s';-ss
Khad: (ncudng =~ T
Ambar Khad ) 1 9§ 137°48
Village Industries 18°96 10°S1

—————e  um———

Total 124°12 154°30






